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Per Mr.S.K.Pattnaik, Judicial Member

None appeared from either side.
2.  Inspite iof‘ giving opportunity, 1d. Counsel for;'the applicant is
absent. o

3. In view of the above, contempt petition is dropped due '{to non-

prosecution. :‘
(DR. NANDITA CHATTERJEE) (S.K. PAFTNAIK)
ADMINISTRATIVE MEMBER JUDICIAL MEMBER
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